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jobfopportunities in Neyveli Lignite
Corporation.

(3) Their immovable property
such as houses and wells shauid be
assested for compensation without
any delay. .

The Centra! Government should
intervene in the maiter so  that
justice is done to eviclees of land.

{vi) ALLBGED POLLUTION OF DRINK-
ING WATER BY THE DISCHARGE
OF POISONOUS BY-PRODUCTS
or A WINE FacTORY IN PILAKH-
ANI VILLAGE, DISTT. SaHARAN-
PUR, U.P.
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ALLEGED  DESIRUCTIUN OF
Waqt PROPLIT [ES AT THE INS-
IANCE  OF Punjas  Wagr
Boakp.

(vii)

SHRI ASHIUAQ HUSSAIN (Ma-
harajgang) . Sie, the Waqf Boards
were constituted i each State under
the Muslim Wagl Act, 1556, The
mamn purposes of these Hoagds are
(i) proteciion and () ¢fficient mana-
gememt and improvemaent of wagf
propertics like mosques, Durgahs
and crematien grounds. Under the
waqf Act wnd Mushm Law, the
sbove-mentioned 1ights cannot be
transferred or even lcused out for
residential purposes.

through this House | would like
to draw the attenfion of the Mims-
ter of Law amd Justice who isin
charge of Mushp Wagf also that the
Punjab wagi Board s tndulging in
the demolisliag and  destruction ol
these places.  Only recently o
August, 1981 the Acting Secrotary
of the Punjab Wagl Board has
allotted and dzised oul the  historic
graveyards, namely, Dargah Hazrat
Sheikh Makhdoom Jalaudin and
Saiyed Mahmood Stabud, the renowned



